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The Motor Vehicles Act after amendment was passed in July containing high penalties for traffic violations embracing each and every vehicle including the commercial vehicles like Ola and Uber. The Act has various penalties for every offence. The main objective of this Act is to save people from meeting with accidents on roads and thus make people follow rules while on road. 
Under the Act the penalty for driving a vehicle without driving license is Rs. 5000 and that without helmets is Rs. 1000. Consequently the RTO offices in various states saw a huge increase number of people applying for various vehicle-related documents like Pollution under Control (PUC) Certificate, vehicle Registration Certificate (RC), Driving License (DL) etc. Number of people purchasing helmets also increased as a result of imposing such high fines by the Government.  
It is interesting to note that the traffic police may not only issue challan on road physically but could also do it with the help of camera footage on the road. So if you think you have violated any traffic rule and want to know whether a challan has been issued against you, it can be done virtually. 
The police after issuing challans everyday upload the details on the website echallan.parivahan.gov.in. The status of a challan can be checked by logging on the same website and online payment of challan can also be made through the website.
The submission of an issued challan is mandatory and if a person fails to do so, an additional penalty could be imposed on him/her. In the event of a person still not showing up and making the required payment, summons could be issued on his/her name by the court. 
The government has left no scope for the violators of traffic rules to escape liability in any way. Amidst all the oppositions against the Act there are states that have implemented the Act with a view to witness a reduction in the number of road accidents as there isn’t anything that people fear more than paying heavy fines and their vehicles getting seized for non-payment. 
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